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SHRI SHATRUGHAN SINHA: Madam, I move : 

That the Bill be passed. 

The question was put and the motion was adopted. 

SHRI VAYALAR RAVI:   Shipping is healthy for the economy. 

SHRI SHATRUGHAN SINHA: You are wonderful, Sir. I really thank 

all of you.  Thank you very much. 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY) : Now, Shri 

Rajnath Singh, hon. Minister for Agriculture, to make a statement regarding 

Price Policy for Kharif Crops of 2003-2004 season. 

________ 

STATEMENT BY MINISTER 

Price Policy for Kharif Crops of 2003-2004 Season. 

THE MINISTER OF AGRICULTURE (SHRI RAJNATH SINGH): Sir, 

the Government has fixed the Minimum Support Prices (MSPs) for Fair 

Average Quality (FAQ) of Kharif Crops of 2003-2004 season. The MSP of 

paddy common and paddy Grade-A has been raised by Rs. 20 each as 

compared to the previous year and fixed at Rs. 550 and Rs. 580 per quintal 

respectively. 

The MSPs of Jowar, Bajra, Maize and Ragi have been raised by Rs. 

20 each and fixed at Rs. 505 per quintal as against Rs. 485 per quintal fixed 

for the previous year. 

The MSP of Arhar (Tur) has been raised to Rs. 1360 per quintal as 

against Rs. 1320 per quintal for the previous year, thus marking an increase 

of Rs. 40 per quintal. Similarly, the MSPs of Moong and Urad have been 

raised by "Rs. 40 per quintal as compared to the previous year. The Minimum 

Support Price of groundnut-in-shell has been fixed at Rs. 1400 per quintal 

marking an increase of Rs.-45-per Quintal as compared to the last year.   

Similarly, the MSPs of soyabean (yellow) and soyabean (black) have 
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been raised by Rs.45 per quintal and fixed at Rs.930 and Rs.840 per quintal 

respectively. 

The MSP of sunflower seed has been raised from Rs.1195 per 

quintal last year to Rs.1250 per quintal for the 2003-04 season, marking an 

increase of Rs.55 per quintal. 

As compared to the last year, the MSPs of sesamum and Nigerseed 

have been fixed at Rs. 1485 per quintal and Rs.1155 per quintal respectively 

marking an increase of Rs.35 per quintal. 

The MSP of cotton (F-414/H-777/J-34) and (H-4) varieties have been 

raised by Rs.50 per quintal as compared to the previous year. 

It is expected that the increases effected in the MSPs of the kharif 

crops will encourage the farmers for increasing the production and productivity 

of the crops in the country and will also encourage the farmers in 

diversification of crops. 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): Now, Shri 

Moolchand Meena will seek his clarifications. 
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SHRI M. V. RAJASEKHARAN (Karnataka) : Thank you, Mr. Vice-

Chairman Sir. As far as the price structure is concerned, which has been 

enhanced by the hon. Minister for Agriculture, I would certainly like to 

congratulate him. But the point is, in some of these prices, I am sure the 

Government has taken into consideration the running inflation rate. Now, as 

far as the inputs are concerned, one would always find, at any time, that the 

rates of inputs are going up. The Government has come forward to give some 

benefits. But their rates have not been reduced. Now, the benefits should 

have been transferred to the farmers. This is not happening. 

The second point is, as far as procurement is concerned, the hon. 

Minister mentioned that the Food Corporation of India would come to the aid 

of the farmers. Now, here again, the problem is that the FCI would move 

slowly, with the result that the farmers would lose everything. By that time, the 

farmers would already have sold their produce with a distress sale. What is it 

that the Government is going to do to prevent this distress sale? 

My last point, Sir, is that while fixing the prices, I am sure the hon. 

Minister has taken into consideration various other inputs, including labour. 

On one side, the Labour Ministry is coming forward with a Bill for giving 

minimum wages to the agricultural labour. Has the hon. Minister taken this 

into account while fixing the price? 

THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY) : Mr. 

Minister, there is only one more Member left. Would you like to give your reply 

after hearing him? 
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SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) : Hon. Mr. Wee-

Chairman, Sir, I have only two small questions. One is this : the minimum 

support price for paddy common and paddy Grade-A has been raised by Rs. 

20 per quintal each now. Sir, already there are some drought-affected areas. 

Some drought relief price of Rs. 20, was already given, over and above the 

price fixed by MSP. I would like to know from the hon. Minister whether the 

drought relief price would also be given separately, apart from the price fixed 

now, because still drought is prevalent in the whole country. In my own State, 

except one district, all other areas have been declared as drought-affected 

areas. Therefore, I wish to know whether the drought relief price, which is Rs. 

20 per quintal, will be now given or not. That is the first question. 

My  second  question  is,   regarding  the  de-centralized   purchase 

systems of paddy, what are the norms that you have laid down for the -State 

Governments? 
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THE VICE-CHAIRMAN (SHRI P. PRABHAKAR REDDY): The House 

stands adjourned till 11.00 a.m. tomorrow. 

The House then adjourned at thirty-two minutes past five of the clock till 

eleven of the clock on Thursday, the 31
st
 July, 2003. 
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